
CCNTRAL ADUNISTRATIVC TRIBUNAL 
CALCUTTA B(NCH 

No.ItA.255 of 1996 
CP(c) No.64 of 19961 

(0.A.No.608 of 1996). 
Date of Order 	30.8.1996 

Present; Hon'ble mr.)stice A,K,Chattarjae, Vice-Chairman. 

Hon'ble ir.P.S.1Ukherjaov Administrative Mrnber. 

SAMIRAN BISUAS 

Is. 

£ASTERN RAILWAY 

Fbr the applicant : P.B,C.5jnha, counsel. 

For the respondents: 	r.C,Samadderv counsel.. 
in the CpC 

Ilr.B.C,Sinha, ld.counl for the applicant, states 

that he does not wish to proceed with the contempt petition 

and wants to withdraw the same, 

2. 	In the circumstances, the contempt petition is disposed 

of as withdrawn 	f'1,A,255 of 1996 stands disposed of 

NO order is made as to costs. 

(I1.SoPUkherjee) 	 (IKrjee) 
Administrative POuber 	 ViceChairman 


